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- Commercial Complex,
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Contempt Petition No.40/93 in
— 600 0f 1991. |

APPLICATIQN NUMBER :

APPLICANTS:

RIGPONDENTS ,
T Sri.R.Anbalagan and 25 Others v/s. Director,ADE,Bangaldre & Ors.
o.
1. Dr.M.S.Nagaraja.Advocate,No.ll,
Second Floor,Sujatha Complex,
First Cross,Gandhinagar,
Bangalore-9, '
2. The Director,
Aeronautical Development Establishement,
C.V.Raman Nagar Postj;Bangalore-93,
3. Sri.i.S.Padmarajaiah,Central Govt.Stng.Counsel,

High Court Bldg,Bangalore-1l.

Subject:- Foiwarding of copies oi the Ciders passed by the
Central administrative Tribunal,Bangalcre.

Please find enclosed herewith a copy of the ORDER/
STAY ORDER/INTERIM ORDER/, passed by this Tribunal in the above
mentioned application(s) on___3lst March,19%4,
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CENTRAL ADMINISTRATIVE TRIBUNAL
BEANGALCRE BENCH, BANGALORE

CONTEMPT - PETITICN NG.40/1993

THURSDAY THIS THE THIRTY FIRST DAY OF MARCH,1994

MR .JUSTICE P.K., SHYAMSUNDAR VICE CHAIRMAN

MR, T.,V. RAMANAN MEMBER(A)

Shri R, Anbalagan,
No.311, 12th Cross,
Anandapuram,
Jeevanbhimanggar Post,
Bangalore - 560 093

Shri €, Nzgaraju,

35, Govindappa Building,
3rd Floor, Cholurapalya
Negr Ganesha Temple,
Magadi Road,

Bangalore - 560 023

Shri S, Balachandran,
780, 'B' BDA tLayout, Domlur,
Bangalore - 560071

Shri P,S., Lourdunathzan,

Zion Cottage, Ex-servicemen Colony,
Doddabanasavadi,

Ban~alore - 560 043

Shri D, Thimmegouwda,
8~-5/16, DRDC Complex,
C.V. Ramen HNsqar,
Bznoalore - 560 003

Shri Yogeswara
C-7/A5, DRDC Complex,
C.V. Raman Nagar,
Bangalore - 560 093

Shri A, Ramakrishna,
VISL, Sumulation,
ADEs,

Bangalore

\202/31, Neu-4, 4th Street,

Model Hcuse, Basauanagudl,
Eanqalore - 560 004

é/ﬁﬁhrl A.V. Srinivasa Rac,

6, 7th Cross, Prashanthanagar,
Bangalere = 56D 079
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Shri P. Shan

ugam, 1| .
20, Ramaswamy Street||

M.R. Palya, .C. Nagér Post,
Bangalore = TBD’ODG

Shri B, Vitt@lachary|
43 (01d No.%?), 5th Main,

Near BPIP Schccl, Malleswaram,
Bangalore - %60 003
Shri M. Arokyasuamy,
8-5/4, D.R.DJIC. Comolex, -
C.V. Raman Ndgar,
Bangalore - EBD 093

Shri K, Ehanﬁramoah,
26, Alpine Hame,
Leeview, T. fasarahzally,

Bangalore - WGD 057

Shri 3J. Hend”y
155, Mothappapalyam,
Indiranagar,|

Bangalore - ﬁ60 038

Shri £.C. Vaganthaiah,
€21, 2nd Crogs,
KoNa EXtBnS i‘n,

Bangalore - B60 022

Shri Chikkangjaiah,
37/1, 1st Cr@ss,

Ne jobha Agrafi:rte,
Chamarajpet'f .
Bangalore - TGO £le
Shri S, NeelJmeqan,
76~F , JohmBull Street,
Vivekanagar [fost,

Bangalore - FGO Q47

Shri H._AmalJ
19¢/7th Crosd
Pillanna Garjden,
Fraser Toun,ﬁ

Bangalore - 860 005

nathan,

Shri R, Yesuy
€3/2, Pillanna Blcck,
Srirampure,
Bangalcre -

Shri B.,Siva
7/1, 11-R Ma
4th T, Block
Bangalore -

in,
m Jayanagar,
c60 011
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22, Shri S, Sivannarayana,
697, T. Govindappa Lane,
Kodlhally, HAL 2nd Stags,
Bangalore - 560 008

23, Shri B, Lingappa,
' C/o Annayappa,
55/3, Magadi Main Road,
Bangalore -~ 560 079

24, Shri 7,0, Sathiyakumar,
Precision Mechanic,
ADE,

Bangalore -~ 560 093

25, Shri M, Antheny Joseph,
- 5, New Pensicn Lane,
Myscre Koad,
Bangalore - 560 018

26, Shri G. Pandurangan,
14/9, Vellariamman Temple Street
Vlveknagar Post,
Bangalore - 560 047 Petitioners

( By Advocate Dr.M.S. Nagaraja )
Ve

. Dr.K.G, Narayanna,
Director,
RDE, C,V. Raman Nagar,
Bangalore - 560 093

2, Dr, Abdul Kalam,
Director General & Scientific Adviser
Ministry of Defence,

New Delhi : Respcndents

( By learned:-Standino Counsel )
Shri M.S. Padmarajaiah

CRDER.

Mr,Justice P,K, Shyamsundar, Vice Chairman

After hzving heard Dr.,M.,5, Nagaraja,
counsel for the applicant, ve think that this
Contempt Petition is premature, We had granted
time to the department till the 30th of April,
1694, to ccmply with the directions of this

Tribunal, which day is still far off, Therefcre,




the application for takimg action in not

obeying our orders is g4 little premature,

d : ‘
On this groundfithis ap@l;cation stands dispcsed

of ., If our digection 45 not complied within
the deadline, }t will &e‘then cpen tc the

anplicant to méve the Tribunal accordingly,
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